FORMA
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liguidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S BRG WORKPLACE MANAGEMENT SOLUTIONS (INDIA) PRIVATE LIMITED
PARTICULARS DETAILS
.| Name of Corporate Person M/s BRG Workplace Management Solutions
(India) Private Limited
. | Date of Incorporation of Corporate Person |20" Jan 2015

. | Authority under which Corporate Person | Registrar of Companies (ROC), Hyderabad
is Incorporated/ Registered (Incorporated under Companies Act, 1956)

. | Corporate Identity Number of Corporate | U74900TG2015PTC097317
Person

. | Address of the Registered Office and 83/1, Unit No-2A-1, 9th Floor, Salarpuria Sattva
Principal Office (If Any) of Corporate Person |Knowledge City, Octave, Phase-IV, Raidurg,
Hyderabad — 500081, Telangana

. |Liquidation Commencement Date of 9" March, 2026
Corporate Person

. | Name, Address, Email Address, Name: Mr. Krit Narayan Mishra,

Telephone Number and the Registration | Address: C-3, Ashoka Apartments, Plot No. 8,
Number of the Liquidator Sector 12, Dwarka, New Delhi-110078

' Email: liquidator.owmsi@amail.com

Mobile No. 9910859116

Regn No. IBBI/IPA-001/IP-P00441/2017-18/10784

. | Last Date for Submission of Claims 7" April, 2026
(Relevant forms can be downloaded from
https:/fibbi.gov.infen/home/downloads)

Notice is hereby given that M/s BRG Workplace Management Solutions (India) Private Limited
has commenced voluntary liquidation on 9" March 2026. The stakeholders of M/s Mercy Corps
India are hereby called upon to submit a proof of their claims, on or before 7" April 2026 to the
liquidator at the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electrnic NEANS

Submission of false or misleading proofs of claim shall attract penalties. \

Date: 11-03-2026
Place: New Delhi




